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$~30
* IN THE HIGH COURT OF DELHI AT NEW DELHI

+  W.P.(C) 8770/2024

RAHUL KUMAR .. Petitioner
Through:  Mr. Vivek Kumar Shrivastav, Mr.
Ravi Bhushan Uppadhya, Advocates
along with petitioner in person.
versus

MUNICIPAL CORPORATION OF DELHI ... Respondent
Through: Mr. Sanjeev Sabharwal, Standing
Counsel for MCD with Ms. Shweta
Singh, Advocate.

% Date of Decision: 22™ July, 2024
CORAM:

HON'BLE THE ACTING CHIEF JUSTICE

HON'BLE MR. JUSTICE TUSHAR RAO GEDELA

JUDGMENT

MANMOHAN, ACJ : (ORAL)

1 By order dated 16™ July, 2024, petitioner was directed to be
personally present in the Court today. Though the petitioner is not present,
yet Mr. Vivek Kr. Srivastava, Enrolment No. D/1597/2012, Conference
Hall, C.K. Daphtary Block, Supreme Court of India, enters appearance on
his behalf.

2. On 01% July, 2024, the learned counsel appearing for the respondent/
MCD had stated that petitioner had perfected the ‘art of exploiting’
respondents by filing Public Interest Litigations qua unauthorized
constructions. He had further stated that most of the time the petitions were
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filed with the Registry only and not even listed in Court and he had also

handed over a chart of ten matters that were served upon MCD but were

not got listed in 2023 by the petitioner. The same is reproduced

hereinbelow:-
S.No CASE TYPE YEAR TITLE PARTICULARS
1 WPC PIL 2023 RAHUL Property No. 9093/50, Wd
KUMAR VS No.1, Nr. Church
MCD & Ors. Compound Mehrauli
2 WPC PIL 2023 RAHUL Property No. B-72,
KUMAR VS Freedom Fighter
MCD & Ors. Enclave, New Delhi.
3 WPC PIL 2023 RAHUL Property No. B-146,
KUMAR VS Freedom Fighter Enclave,
MCD & Ors. New Delhi.
4 WPC PIL 2023 RAHUL Property No. B-144,
KUMAR VS Freedom Fighter
MCD & Ors. Enclave, New Delhi.
5 WPC PIL 2023 RAHUL Raj Kumar, Khasra No.
KUMAR VS 257, Rapur Khurd Extn.,
MCD & Ors. Op. CNG Pump,
Mehrauli
Re Service
6 WPC PIL 2023 RAHUL Boby Bhardwaj,
KUMAR VS Khasra No. 257, Rapur
MCD & Ors. Khurd Extn., Opp. CNG
Pump, Mehrauli,
Re Service
7 WPC PIL 2023 RAHUL Shamsher, Khasra No.
KUMAR VS 257, Rapur
MCD & Ors. Khurd Extn., Opp.
CNG Pump,
Mehrauli,
8 WPC PIL 2023 RAHUL Ejaj, Khasra No. 257,
KUMAR VS Rapur Khurd Extn., Opp.
MCD & Ors. CNG Pump, Mehrauli,
9 WPC PIL 2023 RAHUL Deepak Aggarwal, Khasra
KUMAR VS No. 257, Rapur Khurd
MCD & Ors. Extn., Opp. CNG Pump,
Mehrauli,
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10 WPC PIL 2023 RAHUL C-3, VTS,
KUMAR VS Chhatarpur, Delhi
MCD & Ors. Listed 10.07.2023

3. It may be mentioned that out of the aforesaid ten matters, it has been

informed by the Registry that the matter at serial number 10 was listed in the
Court as W.P. (C) 9012/2023 and had been disposed of on 14™ September,
2023. Asregards Item no. 1, the petitioner has stated in his affidavit that the
same was wrong and he had never filed any such petition. He has further
stated that since the matters at serial numbers 2 to 10 had already been taken
up by the concerned authority/ authorities, there was no need to pursue the
said matters.

4, Further, two other charts were aso reproduced in the said order
dated 1% July, 2024 which showed the matters that were served upon MCD
but not listed in 2023 and during April 2024 to June 2024.

5. According to the petitioner’s affidavit, all the writ petitions except
WP(C) 6177/2023 and WP(C) 4593/2023 have already been disposed of and
the WP(C) — of 2024 is lying under objection, which he will remove as early
as possible. However, Registry informed that WP(C) 6177/2023 and WP(C)
4593/2023 had been disposed of on 19" October, 2023 and 24™ September,
2023 respectively and the same are listed for compliance on 24™ July, 2024
and 10" July, 2024 respectively.

6. Learned counsel for the respondent/ MCD has also furnished a chart
of forty-two (42) matters which have been filed by the petitioner since
March, 2021.

7. Pertinently, on verification from the Registry, it is reveaed that out of
the said list of forty two (42) matters, only seventeen (17) matters were listed
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in the Court and the remaining twenty five (25) matters were not listed in the
Court. The Registry, has on enquiry, informed that the said matters were not
filed with it. The chart furnished by the Registry is reproduced herein

below:-
LIST OF CASESFILED BY SH. RAHUL KUMAR
Dates when
none
appeared Whether WPis
for pending/If yes NDOH/
Name of Name of Date of Petitioner/ Whether WPis
Sr. ) Property Counsel of Counsel of Filing of Adjournme | disposed of / If yes
No. | WP CaseTitle | Details Department | Petitioner MCD WP nt sought date of disposal
Disposed of on
Kh. No. 253, 01.04.2022 on the
) e gghhjl"c\’; gﬁﬁgﬁ]tge B | migo SV.S | ShNishant | oo %?18315331: ?gggﬁémg Ofdanohl/ilt(i:oa
2021 Others Western 9. Sharma Kumar e 09.02.2022, | though the  proxy
Marg 01.04.2022 | counsel for the
Saidulgjab petitioner sought
adjournment
253/3, Opp.
WP Building No. Disposed of on
Rahul Vs. A, Western G.D. 11.09.2023 since,
2 ggggl MCD Marg, New Bldg-II Mishra Ratul Sharma. | 10.03.2023 petitioner ~ submitted
Delhi about the MCD action.
Kh. No. 549,
Old address
Shop No. 5, _—
. ' . Dismissed on
WP Rahul Vs. Kukki  Shop Smita . )
3 14961/ | MCD & Sutan  Pur | Bldg-II Kumari Minakshi 17112023 | 20112023, | 26.02.2024 for non
; ) Midha 26.02.2024 | prosecution and in
2023 Others Colony Rajgarhia default
Fatehpur '
Beri,
Rajpur Road
wp | Rau i R?nﬂg' Disposed  of  on
Kumar Vs. ’ ) Vijaylaxmi Sanjeev 18.09.2023 with
4 12203/ MCD & Chattarpur, Bldg.- Jha Sabharwal 12.09.2023 | not present directions to approach
2023 Others Mehrauli, STE
New Delhi ’
Rajpur Road
wp | Ra K Pl?rgg' Disposed  of  on
Kumar Vs. ! ) Vijaylaxmi Sanjeev 18.09.2023 with
5 12204/ MCD & Chattarp_ur, Bldg.-Il Jha Sabharwal 12.09.2023 | not present directions to approach
2023 Others Mehrauli, STE
New Delhi ’
Khasra  No.
2121, A- Pending for
wp | Rahul Block, House Viiatam Sonjeo 22.07.2024 Directions
6 %;2/ Qucrgar Vs. Shenti Kunj, Bldg.-11 Kumar Sabharwal 30.05.2024 | 01.07.2024 |s§rjse;jna] Eflor ea!a:::z
Vasant Kunj, Shrivastava gf the etitignper
New Delhi P
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Kh. No. 257,
Raj pur
Rahul Khurd Extn. 14.09.2023 .
WP : . . ' | Disposed of on
Kumar Vs. | Opposite Vijaylaxmi | Beenashaw 19.10.2023,
7 f2251273 MCD & CNG  Pump | Bldo-1! Jha N. Soni 08.05.2023 | 5819 2023, ?jﬁiﬁ%?ﬁw"” the
Others Chattarpur, 01.12.2023
New Delhi
Disposed of on
we Eahul V 201:\11;1) ég?ﬁ Sparsh 14.09.2023 3’4'09"2023 STF Witz
umar Vs. - o ar " .09. \ irections to an
8 NV | mcpg | Madid Mot | Bldg-l Kanwa | Al Aroma | 2607.2022 1 41\ 035004" | finally disposed of on
Others j. to MCD 01.03.2024.
Office
4 Properties
i.e T-18,
Ward No. 6,
Islam Colony,
Mehrauli,
886-E, Ward
No. 8, Near
Lake View
Q@r:;nJﬁnt Disposed of on
WP Rahul 508/B Wa d 25.07.2022, | 14.09.2023 with
9 11036/ | Kumar Vs. No. 3 Near Bldg.-Il Ajjay Arrora 21.07.2022 | 14.09.2023, | directions to STF and
2022 MCD | 01.03.2024 | finaly disposed of on
Bhuiyan 01.03.2024
Chowk, R )
Mehrauli and
186, Ward
No. Jatwara,
Near Mor
Wali
Chaupal,
Mehrauli,
New Delhi
406/405,
Leddla Ram I
WP Rahul . : Dismissed on
10 | 15253 | Kumarvs. | Maket Bldg.-I Vijylaxmi | oy arrora | 02112022 | 14092023, | 19900003 on  the
2022 MCD Masiid Moth, Jha 19.10.2023 report of MCD.
South  Extn.,
Phase - 11
ﬁear Bagiya Disposed of on
Rahul Hanuman _ 14.09.2023, 1_4.09.2023, but ~was
WP Kumar Vs, Mandir In G.D Arjan 10.11.2023, | listed for compliance
11 4593/ MCD & " front (;f BUs Bldg.-11 M'i sh.ra Mahajan/ 10.04.2023 | 20.12.2023, | lastly on 10.07.2024
2023 Others Stand Ber Sanjeev Sagar 28.02.2024, | Demolition order
- 22.05.2024 | passed. No further
Saal,  New order is available
Delhi '
Direction issued to
STF on 19.10.2023
889 Near 14.09.2023, | and thfareafter I_isted_ for
WP Rahul 3 ahé Mahal B _ . 19.10.2023, pompllance Directions
12 6311/ Kumar Vs. Near Sarai' Bldg-I1 Vijaylaxmi | Sanjeev 10.05.2023 25.01.2024, |ss_ued to MCD
2023 MCD & Mehrauli ! : Jha Sabharwal B 21.02.2024, Trlbunal‘to_ decide the
Others New Del r’1i 20.03.2024, | matter within one week
01.04.2024 | and matter is listed for
compliance for
24.07.2024
C-Block, Direction issued to
et House  No. 1002023 | STF on 19.10.2023
WP Kumar Vs 50, Freedom Vijaylaxmi 19.10 2023‘ and thereafter listed for
13 6177/ MCD & ' Fighter Bldg.-11 Jha Ajay Arorra 08.05.2023 25'01'2024‘ compliance Directions
2023 Enclave, oy " | issued to MCD
Others . 21.02.2024, > )
South Delhi, 01.04.2024 Tribuna to decide the
New Delhi T matter within one week
Signature Not,Verified W.P.(C) 8770/2024 Page 5 of 14

Digitally Signed By}
SINGH RAWAT,
Signing Date:

19:52:15 |:| ’




2024

:0HC :5525-0B

and matter is listed for
compliance for
24.07.2024
N-Block,
House  No. .
wp | Rah 97, Freedom Ao wim
Kumar Vs. Fighter ) Vijaylaxmi Sanjeev 14.09.2023, S
14| 6188/ | yepg Enclave, Bldg-II ha Sebharwal 08.05.2023 | (1 ggp0pa | directions to STF and
2023 ’ finaly disposed of on
Others South Delhi, 01.03.2024
New Delhi - o )
110068
C-93, Vijaylaxmi Disposed of on
WP Rahul Himalaya Jhal 14.09.2023 with
15 15252/ | Kumar Vs. Lok, JVST, | Bldg.-ll Kamlesh Ajay Arorra 02.11.2022 | 14.09.2023 | directions to STF and
2022 MCD Chattarpur, Kumar finaly disposed of on
New Delhi Mishra 28.02.2024
Disposed of on
g Vijaylaxmi 14.09.2023 with
wp | Rad O3 VTS Jnal e 10.07.2023, | directions to STF on
16 9012/ ) ’ Bldg.- Kamlesh / 04.07.2023 | 14.09.2023, | the report of MCD and
MCD & Chattarpur, Sabharwal . .
2023 Others New Délhi Kumar 09.10.2023 | finaly disposed of on
Mishra 01.03.2024
Disposed of on
1093/50 )
Rahul 14.09.2023 with
WP Ward No. 1, 13.04.2023, A
17 | 4679 | KUMAVS | cpiyren Bldg-Il Samrender | oaniiv Sagar | 10.04.2023 | 14.00.2023, | directions to STF on
2023 | MCD & Colony, New Kumar 01.03.2024 | the report of MCD and
Others Delhi ! T finally disposed of on
01.03.2024
Ulc at
Property No.
602D/ A-3,
Ward No. 3,
Rahul Near Vikas
18 WP Kumar Vs. Hospital Blda.-II Beenashaw No record is available
12023 MCD & Teachers 9 N. Soni with the Registry
Others Colony,
Pandit
Chowk,
Mehrauli,
New Delhi
Kh. No. 257, .
Rahul Opposite g]heae}vw al/
19 WP Kumar Vs. CNG Pump, Blda.II Ariun No record is available
/2023 | MCD & Rajpur Khurd 9 ” éhaim with the Registry
Others Extn. 9810047321
House No. D-
49, Shanti
Rahul Kunj, Church . . .
20 )%323 Kumar Vs. | Road, Vasant | Bldg-II /,\*Agﬁ”.m V’:‘/fihrteﬁgg 'iS sta"a'ab'e
MCD Kunj, New a egistry
Delhi
House  No.
72, B-Block,
Rahul Freedom . .
WP ) . No record is available
21 Kumar Vs. Fighter Bldg.- Ajay Arorra ; ;
12023 MCD Enclave, New with the Registry
Delhi
House  No.
Rahul 144, Freedom . !
WP ) . No record is available
22 Kumar Vs. Fighter Bldg.- Ajay Arorra . .
12023 MCD Enclave, New with the Registry
Delhi
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House No. A-
Rahul 1, B-2, Birla
WP Kumar Vs. Chattarpur . No record is available
25| 023 | MCD & Extn, | New | Bldg-1! Ajjay Arorra with the Registry
Others Delhi
KH No. 257,
Raj Pur
Rahul Khurd Extn.,
Kumar Vs. Opp. CNG . .
24 )%323 MCD & PUMp, Bldg.-II Ajjay Arorra \T/i?hr?r?:r}geéis S%a"ab'e
Others Chattarpur,
Mehrauli,
New Delhi
P. No. 257,
Raj Pur
Rahul Khurd Extn.,
25 WP Kumar Vs. Opposite Bldg-I1 Sanjeev No record is available
12023 MCD & CNG  Pump, : Sabharwal with the Registry
Others Chattarpur,
Mehrauli,
New Delhi
P. No. 257,
Raj Pur
Ezhn?; Vs, Khurd_ Extn., _ _ _
2% WP MCD & Opposite Bldg.-II Sanjeev Np record is available
/2023 CNG Pump, ' Sabharwal with the Registry
Others
Chattarpur,
Mehrauli,
New Delhi
P. No. 257,
Raj Pur
Rahul (K)gggii £
o7 WP Kumar Vs. CNG Pump, | Bldg-Il Sanjeev No record is available
/2023 MCD & ' ' Sabharwal with the Registry
Others Chattarpur,
Mehrauli,
New Delhi
P. No. 257,
Raj Pur
Rahul Khurd Extn.,
WP Kumar Vs, Opposite Sanjeev No record is available
28 | jpgpz | MCD& | CNG Pump, | Bldg-Il Sabharwal with the Registry
Others Chattarpur,
Mehrauli,
New Delhi
P. No. 257,
Raj Pur
Rehul Khurd B0
29 WP Kumar Vs. CE% Pump, | Bldg.II Sanjeev No record is available
12023 MCD & Chattar ' ' Sabharwal with the Registry
Others pur,
Mehrauli,
New Delhi
P. No. 257,
Raj Pur
Khurd Extn.
Rahul : '
WP Kumar Vs. Opposite Ashutosh No record is available
30 | 024 | mMcpe | GNG_Pump, | Bldg-ll Gupta with the Registry
Others Chattarpur, 9891826827
Mehrauli,
New Delhi
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Rahul
Kumar Vs. Farm No._ L
MCD & Oak  Drive,
31 WP Others Central Lane, Blda.-| Sanjeev Sagar No record is available
12024 (Sand DLF Farms, 9. 9811016162 with the Registry
Prai e;?) Chattarpur,
a2 New Delhi
Rahul House  No.
Kumar Vs. ]
39, (Adjacent
MCD &
of Govt.
Others Sarvodava
0 WP (Sandeep Co—Eday Blda.-I Sanjeev Sagar No record is available
12024 Prajapati, Vidval 9. 9811016162 with the Registry
Petitioner yaaya
Shahpur  Jat,
Connected )
Matter) South Df_a|h|,
New Delhi
Rahul
Kumar Vs | 557 Rejpur
MCD &
Khurd Extn.
Others Opposite
33 WP (Sandeep CEI% PuMm Blda.II Sanjeev Sagar No record is available
12024 | Prajapati, P g 9811016162 with the Registry
L Chattarpur,
Petitioner p
Mehrauli,
Connedted |\, Dl
Matter)
Rahul
Kumar Vs.
MCD & House No.
Others 476, Hardev
34 WP (Sandeep Puri, Gautam Blda.II Sanjeev Sagar No record is available
12024 Prajapati, Nagar, South 9 9811016162 with the Registry
Petitioner Delhi, New
Connected Delhi
Matter)
P. No. 257,
Raj Pur
Rahul Khurd Extn.,
WP Kumar Vs. Opp. CNG . No record is available
35 | 024 | MCD& Pump, Bldg--II Ajjay Arorra with the Registry
Others Chattarpur,
Mehrauli,
New Delhi
House  No.
1093, Ward
No. 1,
Rehul | O
36 WP Kumar Vs. Chﬁrch Blda.II Aiiay Arorra No record is available
/2024 | MCD & Colony 9: 1y with the Registry
Others Market,
Mehrauli,
New Delhi
Rahul
Kumar Vs.
MCD &
Others House  No.
(Sand 476, Hardev
37 WP Prai e:;f) Puri, Gautam Blda.II Sanjeev Sagar No record is available
12024 Pe?a'p : Nagar, South 9: 9811016162 with the Regjstry
itioner .
Delhi, New
Connected Delhi
Matter)
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Rahul
'\KAlg]Dar&Vs. Farm No._ 1,
WP Others gzrlitral Dlile\xlni No record is available
38| o0za | SECeD 5 p pyg, | BldO Alok Kumar with the Registry
Pe?taigmle’r Chattarpur_,
Connected New Delhi
Matter)
House  No.
1093, Ward
No. 1,
Rahul Between Gali
WP Kumar Vs. No. 2 and 3 No record is available
3 | 024 | McD& Church Bldg-1l Alok Kumar with the Registry
Others Colony
Market,
Mehrauli,
New Delhi
House  No.
537,  Ward
Rahul :
WP Kunt:ar Vs. No. 5, Near No record is available
0 |20 |mcpe | Benda Bldg-1l Alok Kumar with the Registry
Others OWK, |
Mehrauli,
New Delhi
Rahul Farm No. 1,
Kumar Vs. Oak  Drive,
a1 WP MCD & Central Lane Bldg.-II Ajjay Arorra No record is available
12024 Others DLF Farms, ’ with the Registry
(Sandeep Chattarpur,
Prajapati) | New Delhi
Rahul Farm No. 1,
Kumar Vs. Oak  Drive,
0 WP MCD & Central Lane Bldg-I1 Sanjeev Sagar No record is available
12024 Others DLF Farms, ' 9811016162 with the Registry
Sandeep Chattarpur,
Prajapati New Delhi
8. It is aso revealed that in the matters which were listed before the
Court, the petitioner or his counsel did not appear on several dates in most of
the matters and some of these matters were disposed of either on the report
submitted by MCD or directions were issued to approach the Special Task
Force (STF). One matter was dismissed in default and for non-prosecution.
0. The petitioner has submitted a list of following thirty three (33) cases
by e-mail dated 18" July, 2024 which have been filed by him over a period
of time:-
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1) WP.(C)7955/2016
2) WP.(C)3500/2016
3) WP.(C)2449/2016
4) WP.(C)7385/2017
5) WP.(C)3195/2017
6) WP.(C)11612/2017
7) WP.(C)8346/2018
8) WP.(C)7962/2018
9) WP.(C)7961/2018
10) WP.(C)5043/2018
11) WP.(C)3057/2018
12) WP.(C)1187/2018
13) WP.(C)15252/2022
14) WP.(C)15253/2022
15) WP.(C)11211/2022
16) WP.(C)11036/2022
17) WP.(C)4593/2023
18) WP.(C)4679/2023
19) WP.(C)6138/2023
20) WP.(C)6177/2023
21) WP.(C)6247/2023
22) WP.(C)6311/2023
23) WP.(C)9012/2023
24) WP.(C)12203/2023
25) WP.(C)12204/2023
26) WP.(C)8770/2024
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27) WP.(C)Diary No. 33679/2016
28) WP.(C)Diary No. 173610/2018
29) WP.(C)Diary No. 118824/2018
30) WP.(C)Diary No. 1755375/2024
31) WP.(C)Diary No. 1604317/2024
32) WP.(C)Diary No. 1604316/2024
33) WP.(C)Diary No. 1604315/2024

10. Out of the said list, maiters at serial nos. 13 to 26 are already
mentioned in the chart reproduced above. The Registry has given areport in
respect of matters at serial nos. 1 to 12 which also reveals that most of the
cases were either dismissed in default or were disposed of with adirection to
the petitioner to approach the appropriate Committee. The chart furnished by
the Registry in respect of matters mentioned at seria numbers 1 to 12 is
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reproduced herein below:-
ADDITIONAL LIST OF CASESFILED BY PETITIONER SH. RAHUL KUMAR SUBMITTED BY HIM VIDE MAIL DATED 18.07.2024
Whether WPis
Dates when pending/If yes
none NDOH/
appeared for Whether WPis
Sr. Name of Name of Petitioner/ disposed of / If
N Property Counsel of Counsel of Date of Adjournment | yes date of
0 | wp CaseTitle Details Department Petitioner MCD Filing of WP | sought disposal
WP Rahul Dismissed in
Kumar Vs. Sh. Rahul ' Default on
1 7955/ SDMC & N.A. N.A. Y adav PoojaKalra 06.09.2016 09.09.2016 09.09.2016
2016
Others
WP Rahul
Kumar Vs. Jyoti Dismissed on
2 3500/ SDMC & N.A. N.A. Kumari Mukesh Gupta | 25.04.2016 02.05.2016
2016
Others
Disposed on
WP Rahul 21.03.2016 on
Kumar Vs. Jyoti Manorma statement that
3|2 | somca | NA NA. Kumari Masih 17032016 SDMC would
Others look into the
matter
Rahul _—
WP Kumar Vs. Vivek Surendra gés'ogl ;)efsc;r;
4 7385/ SDMC & N.A. N.A. Kumar Kumar 22.08.2017 06.08.2018 d efaul t for non-
2017 Others Srivastava Sharma -
prosecution
W.P.(C) 8770/2024 Page 11 of 14




2024

:0HC :5525-0B

WP Rahul Dismissed ofn
Kumar Vs. 28.04.2017 for
5 géigl SDMC & N.A. N.A. 3";2[;1/ G.D. Mishra 11.04.2017 %gxggg & default of
Others T appearance
Rahul I
WP Kumar Vs. Vivek Surendra géségl Z%efgoi?]
6 11612/ | SDMC & N.A. N.A. Kumar Kumar 06.08.2018 defaul't for non-
2017 Others Srivastava Sharma )
prosecution
Dismissed on
wp Eﬂhnl]ir Vs. Jyoti Gyanendra 10.08.2018 as
7 8346/ SDMC & ) N.A. N.A. Kumari Kumar 06.08.2018 Writ Petition
2018 oth was vague in
ers
nature.
Disposed of on
05.12.2018 with
WP Rahul e liberty to i
Kumar Vs. Jyoti Dhan 20.11.2018, petitioner to file
8 ;gi’g’ somce | A N-A. Kumar Relan 2107.2018 | 55159018 | acomplant
Others before the
appropriate
committee.
Disposed of on
05.12.2018 with
WP Rahul liberty to
Kumar Vs. Jyoti Dhanesh 20.11.2018, petitioner to file
9 Zggj somce | A NA. Kumar Relan 27107.2018 | 6515018 | acomplant
Others before the
appropriate
committee.
Disposed of on
12.11.2018 with
WP Rahul e liberty to i
Kumar Vs. Jyoti Dhan petitioner to file
10 ggig/ SDMC & N.A. N.A. Kumar Relan 08.05.2018 12.11.2018 acomplaint
Others before the
appropriate
committee.
Disposed of on
05.12.2018 with
wp Eﬂhnl]ir Vs. Jaipal Surendra ::Iwgt(ia{it())lr::r tofile
11 3057 " N.A. N.A. /Vijayalax Kumar 19.03.2018 ]
/2018 SDMC & mi Jha Sharma acomplaint
Others before the
appropriate
committee.
Disposed of on
09.02.2018 with
Rahul N
WP direction to
Kumar Vs. Rahul Rakesh
12 %87/ SDMC & N.A. N.A. Yadav Kumar Dudeja 02.02.2018 09.2.2018 reﬁp(_)ndent to
18 oth physically
ers !
inspect the
property.
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11. The petitioner in the said list has also furnished details of seven
matters (from serial nos. 27 to 33) which have not been listed.

12.  Out of these seven (7) matters, items at serial nos. 30 to 33 (bearing
diary No.W.P(C) Diary N0.1755375/2024, W.P(C) Diary N0.1604317/2024,
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W.P(C) Diary N0.1604316/2024 and W.P(C) Diary N0.1604315/2024) are
those about which the Registry has reported that they are lying in objection.

13. Asregards the matters at seria numbers 27 to 29 (bearing diary No.
W.P(C) Diary N0.33679/2016, W.P(C) Diary N0.173610/2018 and W.P(C)
Diary N0.118824/2018) the Registry has reported that the said matters were

returned on account of objections and have not been re-filed.

14. The petitioner has been filing writ petitions pertaining to individual
properties in the same locality instead of bunching them and claiming that he
has no personal interest in the litigation and that the petition is not guided by
self-gain or for gain of any other person/ institution/ body and there is no

other motive than public interest.

15. Despite that, in most of the matters, the petitioner or his counsd failed
to appear during the hearings or the petitioner failed to get most of the
matters listed after serving the advance notice of the petition on the MCD
and/ or the private respondents.

16. In these circumstances, the apprehensions raised by the learned
counsel for the respondent/ MCD cannot be overlooked. To rule out any
apprehension, this Court deems it appropriate to direct a proper inquiry to be
conducted in the matter. Accordingly, CBI is directed to conduct a
preliminary enquiry to ascertain whether any cognizable offence has been
committed and if so, by whom. The CBI is directed to submit the report of
preliminary enguiry on or before the next date of hearing.

17. The petitioner is aso directed to cooperate with the CBI in the matter.

Digitally Signed By JASWANT
SINGH RAWAT,
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18. A copy of the order be sent to the Director, CBI for compliance.

19.  List on 04™ September, 2024.

ACTING CHIEF JUSTICE

TUSHAR RAO GEDELA, J
JULY 22, 2024

N.Khanna
. Not Verifi
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